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THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAM-
ILY WELFARE: (SHRI NIHAR
RANJAN LASKAR): (a) There was
no fire at Central Research Institute, 
Kasauli two years ago. However there 
was a fire in June, 1980, in the stores 
building of the Institute. The loss is 
reiported to be about Ri.- 12,28,400 
(Rupees Twelve lakhs twenty-eight 
thousand and four hundred). The 
HimacbBi Pradesh police have indicated 
that this fire appears to be an acci-
dental OTie.

(b) ♦4.30 Ulth mi ol Anti-Raties 
Vaccine was produced during 1980-81.
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SHRI NIHAR RANJAN LASKAR; 
In fact I have already said in the main 
answer that the Police have made sa 
inquiry into it. They have given a 
final report. According to them, it 
seems to be an accidental case. Be-
sides that, a departmental inquiry wag 
also held and they have also given 
their findings.
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SHRI NIHAR RANJAN LASKAR: 
I havf got the full Police report with 
me. But it is a lengthy one.

MR. SPEAKER: Give him later on.

Ad-hoc AppointmeAts of Academic 
Fersonnrl in Jawaharlal Nehru 

Uaiverslty
*372. PROF. AJIT KUMAR MEH-

TA; Will the Minister of EDUCA-
TION AND SOCIAL WELFARE b« 
pleased to state;

(a) the number of Jawalmrlal Ne-
hru Univeriity acadamk perscmnel 
who were appointed on ad-hoc baiJs 
iritlallly arid later on regularised la 
the University ;

(h) ia it the policy of GovemmMrt 
to appoint people on ad-hoc basi* 
and then regul«ri»e them;




